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the pressures that are being exercis-
ed by the vested interests both in ag-
mculture and 1n industry. I hope, Sir,
very soon it will be possible for the
:Government to come out with a po-
:licy statement and at least to assure
¢this country that economic indepen-
dence will not be compromised and
-the problems which are going to arise
4n the immediate future will not be
ignored. The Budget lacks comple-
+tely a long-range perspective and
«from that point of view, it is very
-very disappointing. Thank you.

2

-

PROCLAMATIONS UNRQER ARTICLE
356 OF THE CONSTITUITION__contd.

3

THE MINISTER & FORMATION
AND BROADCAPTING (SHRI
L. K. ADVANI): Str, with your per-
mission, on behalf of Shri Charan
8ingh, I beg to lay on the Table, un-
der clause (3) of article 356 of the
Constitution, a copy each (in English

and Hindi) of the following papers:-—

(i) Proclamation [G.S.R. No.
396 (E)] issued by the Vice-Presi-
dent acting ag President, under
clause (2) of article 356 of the
Constitution on June 23, 1977, re-
voking the Proclamation made by
him on April 30, 1977, in relation
to the State of Uttar Pradesh,

(ii) Proclamation [G.SR. No.
397(E)] issued by the Vice-Presi-
dent acting as President, under
clause (2) of article 356 of the
Constitution on June 23, 1977, re-
voking the Proclamation made by
him on April 30, 1977, in relation
to the State of Madhya Pradesh.

[Placed in Library. See LT-487A/
77 for (i) and (ii)]
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THE BUDGET (GENERAL) 1977-78
—GENERAL DISCUSSION—contd.

SHRIMATI AMBIKA SONI (Pun-
jab): Mr. Vice-Chairman, Sir, 1
stand up not to speak as an authority
on economic, financial or fiscal affaire
because if 1 pretended to do that, 1
would only expose my technical ig-
norance. But I would like to speak
on this Budget as a person who living
In a gsociety where the youth, where
the working classes, where the agri-
cultural labour and where the house-
wives have all pinned their hopes and
aspirations on what wgag supposed to
be their Budget and on what was sup-
posed to be the culmination of their
hopes and aspirations, their faith and
their popular mandate,

[The Vice-Chairman (Shri
Singh) in the Chair]

Ranbir

They wanted to know what this Bud-
get would have for each one of
them what it would say about the
bonus, what it would say about the
Compulsory Deposit Scheme, what it
would say about the promise made
in the Janata manifesto about eradi-
cating total unemployment within 10
years and what it would say about
decreasing the rising prices. As has
been pointed out earlier by dif-
ferent speakers of my party, excuses
were given by both the Finance
Minister and earlier this afternoon by
the hon. Prime Minister about lack
of time Does it have a note of cre-
dibility? A Budget 1s presented
every year. A certainn amount of
time is taken to present the Budget.
The spade work is done by govern-
mental machinery. It is only the
idea of the leaders which need to
be concretised in the form of words,
clauses and articles. Surely, the
leaderg of the Janata Party and the
members of the Cabinet do not mean
to say that till they fook oath of
office, they had not even concretis-
ed their ideas as to what would be
their financial and economic policies
if they came into power. Do they
mean to say that they never expect-
ed to come into power and that they
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never thought about these things?
This is the question which 1 want
to ask here. Even the Prime Minis-
ter said: ‘“‘Bear with us, give us
time”. We would like to know. Is
the time really needed to give a new
direction? 1Is the time which they ask
for from all of us and from the peo-
ple of this couniry mneeded to give a
new dynamism to the economic poli-
cieg or is the time which they ask for
needeq to sort out their own internal
contradictions and radically contrary
viewg on what they have in mind
about the socio-economic transforma-
tion of this country? From what we
read in the newspapers and from
what we learn from the utterances of
the Janata Party leaders, it does seem
that their top leaders of the party
have radically divergent views on
what should be the policy of the Gov-
ernment opn agriculture, on industry,
on public sector, private sector, un-
employment and so many other
things? There gseems to be 3 tremen-
dous amount of confusion in their
own mindg and thus also in the minds
of the people. If I begin to analyse,
right from the beginning, 3ll the bro-
ken promises starting from their
manifesto upto their Budget, which
like a syllabus, it would be an un-
ending exercise. I would not like to
do that.

Almost every leader has laid em-
phasis on agriculture. The other day
Shri Biju Patnaik, while intervening
in the debate, saig how the economy
has been left in shambles. Even the
Prime Minister thig morning very
mildly conceded that some progress
has been made, but that progress was
inevitable in any economy which was
not totally stagnant and was no credit
to my party, I want to know whether
they genuinely believe that the Con.
gress paid no attention to agriculture?
Do they think that people will believe
every word of what theyﬁ say? D_o
they not genuinely believe that agri-
cultural reforms and the liberation
of the kisan was gne the of the main
pillars of the programme even during
the independence movement launch-
ed by the Congress? INo they not
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genuinely believe—or do they negate
it—that the community development
projects started in 1950 were impor:
tant and beneficial programmes for
rural upliftment? They have been
recogniseq all over the world as a
pioneering movement in this sphere?
I would cite the example of my own
State of Punjab. At the time of
partition in 1947 the part of Punjab
that came to us was much poorer.
There the agricultural growth was
much lower than the western part of
Punjab which went to Pakistan, To-
day what does one see? Three months
ago what did one see? The progress
is not only due to the Hercullan ef-
fort of the Punjabi kisans, but also
due to the framework of the Congress
policies based on their emphasis on
agricultural progress. Now the agri-
cultural growth rate is not only hig-
her than in the part of Punjab
which ig now in Pakistan, but even
than--I may say—in Taiwan which 1s
of the same size of Punjab and
which is often quoted in the world
circles as an example of modern
agriculture success. How and on
what basis was this done? It 1g true
thet agriculture is very important.
E.. .he primacy of agriculture is not
a new idea. Who does not know that
80 per cent of the population living in
villages depend on agriculture? Who
does not know that half of our gross
national product is from agriculture
and half of our national” expenditure
is on food? But no matter how much
money you pump into agriculture or
rural uplift, you can never get the
desired result unlesg the progress and
development take place in an inte-
grated way. I would like to say one
thing in this context. If it is pointed
out that the Congress did not lay
enough emphasis on education which
is also very vital for national pro-
gress, or, if you say that enough
has not been spent on industry, it can
be accepted as partially true. But
how can you say that Congress ignor-
ed agricultural development. On the
other hand how can the country he
only based on agriculture? Sh*ould
one ignore industry only for the sake
of agriculture and cottage industry?
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Cottage industry ig to be promoted
‘Small-scale industry has to be en-
couraged, because besides producing
vital consumer goods it will bring
about more equitable distribution of
wealth and gavoid concentration of
wealth. It has also tremendous poten-
tia] for employment. But can you
imagime agriculture going forward
only with the help of small-scale in-
dustries? Agriculture necessarily
nseds water and incdreased ‘agricul-
tura] production means provision of
more water, Agriculture, modern
agriculture, depends on the progress
that we have made in the field of
science and technology, it depends on
water, it depends on fertilizers, and
it depends on power. Irrigation needg
a certain quantum of cement and the
wrrigation projects like dams need a
great quantity of cement and steel,
For good  agricultural progress, you
have an organised transport sys-
tem, an organised railwa\y transport
system. It ig important that for fer-
tilizers, 'you have naptha, which
means development of our oil poten-
tial. Can we neglect any of these
things and only put emphasis ©On
agriculture? As Mrs. Alva said, you
can expect us to believe in one wrong
thing, but you cannot take everybody
to be as naive and as uneducated
about economic matters as probably I
am. On the other hand, I would
like to know, when you talk of agri-
cultura} progress and agricultural
development and the allocations made,
which are less than what they were
in the previous Budget, what alloca-
tion you are making for social ser-
vices? Do we expect our agricul-
tural production to go up without our
giving any consideration to raising
the living standards of our farmers,
without giving any consideration to
greater medical facilities and without
paying any attention to better educa-
tional facilities and better banking
facilities? Besides the vital need of
drinking water facilitifes are we
paying any attention to the question
of development of our co-operatives?
If we want to help even those
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people—though their number may
not be as large as it should have
been—who were able, after centuries
of bonded labour, to call themselves
as masters of small pieces of Mand, we
have to give them many facilities.
Now, what facilities are you offering
these people in this Budget? What
allocations are you leaving aside for
those people who neeq all the infra-
structure and who need all the faci-
lities and means and material for
developing their pieces of land?
(Tvme bell rings). I think it wouid
be very unfair if you keep on sayimg
that the Congress Party did nothing
and the Janata Party has to start
from A B C, because nobody would
believe this and the credibility of
your pariy would be reduced. .

Besides this, can you think that
employment in the rural sector would
provide us full employment consi-
dering the rate of growth of our
population? In this decade whieh we
would be finishing in a few years,
you will have to provide employ-
ment to about 70 million people and
you will have to look for other
avenues of employment. I wish the
Finance Minister, in accordance with
the promises that were made 1n their
manifesto and in accordance with
what "the Prime Minister saiq this
morning—-removal of unemployment
in ten years—had given employment
National Priority. Even last year,
when I spoke on the Budget here, 1
had tolg the Congress Government
that they should give national priority
to the question of employment sug-
gesting that in the Finance Ministry,
at the State levels and at the Central
level, a cell should be created to
promote self-employment amnd to
frame seif-employment  schemes.
Revised Credit facilities should be
given by the nationalised banks and
more and more unemployed people
should be assisted with loans and
they should not be caught up in red-
tapism, in paper work or in bureau-
cratic bungling. Similarly, I would
like to ask one question. When you
talk of removing unemployment, do
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you think that by giving concessions
to the industrial houses, to the big
busines; houses, you can increase
employment? You give them tax
exemption on the additional machinery
that they want. What does additional
machinery mean?  Each add:tional
machine means less employment. Is
this gne of your ways by which you
want to encourage more employment
and remove unemployment? Why
can’t you give concession to big pri-
vate industrial or business houses on
the additional money that they pay
to additional men employed? Con-
cession should be oa the money spent
_on creating more employment. If a
private business house or industrial
house employs about two hundred
more people, on the salary which goes
1o these additional people there could
be a tax exemption.

I would like to say that I quite
agree with the announcement of the
Commerce Minister, that they want
to have janata shops for essential
consumer goods, this is something
that should be welcomed in the larger
context of a public distribution
system, But these shops should not
go out of the co-operate field and
should not go to traders or those peo-
ple who have already some sources
of income. Let the idea of co-
operative fair price shops be encour-
aged and be run by the unemployed
youth, by the people who are in the
age group of 18—21, who can work
for minimum profit provide them-
selves with gainful employment and
vet the public is benefited by essen-
ti1al goods at low prices.

A lot has been said about ignoring
the public sector. I woulg also like
to add my voice to make the pro-
test stronger that the public sector
cannot be undermined and cannot
be alloweq to be undermined. As we
see in the Budget, there is no men-
tion, leave alone expansion, of any
particular schemes in the existing
enterprises in the public sector. But
what we see in the Budget is only a
continuation of what is going on and
ijg inevitable. Sir, the Prime Minis-
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ter said a little while ago that he
would like to see that all the eco-
nomic disparities are removed. I
would like to know whether this is
possible if they pursue a policy of
playing up the private sector at the
cost of the public sector?

Mr. Biju Patnaik said that the Cong-
ress Government had made a 10
crore Birla to a 200 crore Birla. 1
want to know what attempts are
besing made by the Janata Govern-
ment to bring the 200 crore Birla
back to 10 crore Birla® What are they
doing? By ignoring the public sector
and emphasizing on the private sec-
tor, are they gomg to decrease the
conc=ntration of wealth in a few
hands. or are they going to still in-
crease it?

Again, there is the question of
mobilisation of funds ang better in-
centiveg for public savings so that you
do not have to draw on your foreign
exchange reserves for creating the
rupee as was explained to us two
day ago. You have increased the tax
on bidis so that you can mobilise more
funds. You have taxed the poor
factory worker, the rikshaw puller,
the man in the street, whose only
solace is to have a bidi twice a day.
On the one hand you tax the bidi of
the poor worker, the mazdoor, the
peasant of this country, on the other,
you tell rich businessmen that they
need not pay full dividends and they
can increase their profits and invest-
ments.. (Time Bell rings).

One minute,, and I will sit down.
This is not the way. Then, similarly,
you have decreased the rate of
interest on the savings account. Who
has the savings account? It ig the
small people, the lower middle class
people who. ...

THE VICE-CHAIRMAN
RANBIR SINGH):

(SHRI
Please wind up.

SHRIMATI AMBIKA SONI: Now,
suddenly you reduce the interest.
The result will be that they will go
back to private money-lenders, and
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then this  will become another form
of bonded labour. So the poor man
is taxed in order to Dbetter the life
standard of the rich. This is not the
Janata Spirit. o

would like
important

Before I sit down, I
to touch upon a very
matter...

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): You have already
taken 23 minutes. Please wind up,

SHRIMATI AMEIKA SONI: We
emphatically talk about 5 selfreliant
economy. I think that the way this
Budget has been presented would
make us dependent on foreign capital.
We will be sacrificing our national in-
dependent thinking-our economic inde-
pendence for which go much struggle
has been there. If we do not adopt
the concept of gelf-reiliant economy,
we cannot expect India to maintain
its integrity and independence. And
that will be a great pity for us, for
our country and for all our people
who have pinned such great hopes on
the Janata Government only to find
that some Capitalist countries will
now decide what India will do, I
only hope that the Janata Govern-
ment will not conduct excercises of
broken promises and  assurances.
Let them fulfil at least some assur-
ances, whether they be to the Govern-

ment employees, whether they be to .

the students or the youth or the
housewife or the working class of this
country.

ot geaw fag (sfeamor) o so-
qATETE WA, 98 S a5 faw ey
S A FITF QAT @T § AT AN A
& FATHAEY § Wi A g Ay &
afed & g fF a8 ase gshardt A
gfaffararay asz § | NTwar F Ja
F 73 I AT T AT 37 a4 | 5 foah
T R OWIT W A qSAIfas qer g
FgAr IF fRar a1 f5 ag g9 wfa
¥ 1 29 AT W gFT HEI & | AV W
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gaax ¥ fx g9z W oz $15 wlaerd
I FIIT TAAET e g, AfET o3
aWZ F1 3@ FT AZ WgqgH gHI fF awe
UF W J9L § | 3F 13 wfeawr
17 7€t & afew ¥ AT &Y § afafani
FI, QEF FI, I§  IAAfFAT ]

SR ST oAg FF FE § oWIH g

#fadeer & T afems @fent & fF
39 JA HY 70-75 FIEEr Al oW R
e &Y 98 HY ¥ A &, whFea A
gl g HIX wiiEweR & FIT A€ &
=z T 70 Ifawa @9 &1 | 1 98 I
g7 I WIHY g2 1 T @Ie FY FrAq
o3, T 3FST FT F1WT 9, 7 ¥ W K
faseit #1 F41 F1 g2 FG F 77 74
WNFEEt F A7 wyar wr 7w q fEaE
Y UG qATH F1 q7@ A1 | §F 29 A
q¥ ag=T f§ ag awe fwef Wt w0 @
FIfFaFTO adz  AG 5 | STHWIETE
Eled, W9 T IIT F UF-UF TS
#1 3@ &, UF-UF A ® 3G A Fgl
YT THY G717 AT 781 AT fF w08
wiFeax F fay qfwadq =7 a3 9y
F 0E &1 ) AU gErw A N
FE T a9 FET FIQ T, WA @R
TG %9 7 IW I F T WIT ;@
qa1 w39 s & fa¥ w@ar 1 65
FIIZ TV ATATEY F HeRT FGATL AT
AfE-TET H q9a 8, § g awEar gaq
912 49 ¥ ga £ IATTT T 1
qFAr 2 1

B ww g 3w F ame way 9
ferra a3 & 6 s@ 3wy st g @
ST GHIFEHT § ITFT ETAT AATIAT
farz 7€ § fF 1 wiFewT FT 0Ho
Qo Hro, FIE THTFEAT FT Glo THo
o famay zot gar & far s
AT &, TAN @t T F fay qae
gl 1ar & T AL gAT F@TE
7T 3GW {F 3@ FATSHT F A FIS
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o uHe o aAfdq AVFL FTA FHY
AqrT TE F, ATH 99 AT FT AYAT
AATT FATGT & | oF AreEr S fry

T F A1y g3 T A9 97 FIA7 2

ITRT AAFAT ITY UG § ST HATAY
IATT gra ge oY, ardr @17 gu «,
TAFFET qEZ T T T, UHo UHo
Yo, dTo THo ETo F1F FT HT FAET E 1
HIfAT 37 I F QUTHEAT QHo THo
gYo, dro wHo Fo sufdy ArFLr =
ATH AIAT &, @AY &1 ATH AGL WIAAT
1\ F == ot B gz /TR oA gw
ZTFEI WY AGTT FT HIAT FET Afwa
39 IFT N Fg =HAeAr qgaAr fzarg
REURL ¢

AT FATAT § AITHT ATRT AIHTT
Farrar FTNE fF o s e arfady
g Wi & ¥ o3Ad gmy frEm a2y
nwiE} § o7 AE & 1w w2 ¥ fE
g g ¥ W 110 T ¥ fay
9Z 105 &7 Y ¥ Ffsew HEY | warz
oI ATFT @ AT A qEA fF 105
wg ¥ FTT HIT IA @ VFAT A7 Ay )
AT 7F wETST B fF oway A9 o4
o F mwexw T &y drEFwT A Ty
FAMTAT FEFRTT Y TAq Afg A ez

T g Fr vag fg @ g ?omma

arsrT Howre & 9% s A sy ¥
5=y FTEdt &9 921 g1 a1y § sas
17 3@ |1 €18 ¥ 37 § M A g
ez GO FT AL 3 A1 FEAT F
T FAT T F I WA 105, 106
Y ¥ AR WA AGA T9BTAE EIIT
&1 37 107 T ¥ FE gORANT | gIAT
F WT AAT § AZ KT 4T LT FTH A |
w7 sty § B fRmTe @A B oo
EATIA FAAT B, qTAT TAT & AT @al
¥ faq-ua F8 FAT ) OHY g o
FAT ITRT TAAT dAT Y F fAdx 7 g
grs sfezw FTredy #1 avar FT g
F37 | & gwwAr § BF g e a1
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zrg gfesw Fugdr ¥ sfag dar =&
faar 77 =7 g dfesw dugd #
LYAr BT ZT | grearviy oY § gy
Fear f5 3 fedy o wodt & 5o aF
AT gt 92 gré sfeew dusdy ¥ AF &
WA A @ T qIA-ATH W AF F
wig Y 3@ | F@ WFT IART gar
ot f grs gfeswdw ST & 0 & 9
FEY A 107 ®o ¥ SATRT ALY & ;AT IAY
g F W FET AT 130 To ¥ FH 7T
2V MITRT TH ATT FV AT ST ER
fF g1 Sfesm A ST A ur AT W
50 ®A & g St & ) g9 faunq
A A 25-30 WA F SATET AT g
2 ¥ auaar g v gg o ofeet &1
gag § fwaE v gre efeew Fvsd
FAE A oaE FT &R WAT FA
WE FT AT SUT ) sRE W W ng
F1 szame fava )

T geErEy T wqs ¢ v oms
F9 faget &7 agg w4 ¢ | WE TEI
3w &1, gf~mrg or faee 2 amw
g faselt & #@ 2 fows faqy
s Fiar FT T IT TET AT 7 0F
aTE QU WFATT T gz @ ¥, qfgaq
g avw q-g7 few fawe w@
fasdy o7 1§ Tw @YY ¥ gz greAr
FLAT AFT fF ERIY qW F wEw
aft N deraT Faar% FT GIY T
o7 "ear aqF g€l *ofw fFmar |
F1 qua qT fas=  gudey & dF |
ZATY O 92 &S W ¢, 9ge § W
%E'TT( afggi & vwre org 3=
‘fFe oY & e IEnAwgT oY }
zq @9 F afvw gw fasel ST &7
aFF § | THIAC ATH TET 39 S AL
¢ fF surer ¥ sumEr fawet SR &)
9T | FfFET 3F g9 #1 3@ 3. TF7
aEEy gg o zEn g9 F fag e
ITAY FAX FT qCF IS JTVAE @S
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[ awar fog] |

& 7% & | gaar adwn ag A
TAIFTIT FT SISFA FA G AT

za% qry-arg /A frer ow o
At & M @@ AT T gEFr qvay
yreaEr st ¥ 8 | 59 a= wa ay
FTETT Y 99 F9a faas off gae aa
TS 2K 4IW 2 U E SA uF
forgrag o i< 9 fawraq ag o f5
st g wier F1 WsaAr a7 aga A
fear wmar § ;e WeAT 9 IqEwT AH
TET AT g | gwe @ qea 7 fr afy
a9 Ty ANy e A #7789 g,
gafan gaFr T19 AT 9¥ ;AT | )
afes agr o o9 gaiw 39 gXEiT &
£ | gg g e F1 A fedise maey
2\ 5T o9 graq gz & 5 oawe A
o wigr & fwEr wertEa woode
feode gy oY § ar /5 Ay & oavw o
a1 ATEfT FTE@TT 1 FIg FeA famar §
at sawr forx Aeat a7 wavw w7 faar
STar & | g fuar ag @ fF s gy
i F§ ey wifEd wree w6 g
afea f6T s a7 SFFT AW aTe-are
Wehr e ;T & 21 o gwwar F faw
gafag &3 2 fo ag =Mwey gfaer angdy
FTAZT | THY AT & AT & T A -
&% FT g ¢ | q@Ar J1gar £ fF g7 g
A AT § T AT ITHT ATH  [T-aTT
e A a7 § 7 fegmaa w65
FUF MIEHT W & | AU &7 U
fadedt a7 gom w<dr & 1 ST AW
et oz 7Y wwar & 1 Fras & w7
gfa qwgdy § 1 fFET F1 am ¥eay o
gl Arar g | Aafw o gag wedr Wy
T BiF A AT Ay g v o grear
qIET Fvq 3947 f9% Heq qw sy T
7g fra fort frr s w2 7 g gafew
fir ag Slva it 71 327 ) qF7 wwEw

v T
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g g v 62 vz A w1 Ifem
2w AifE gRemE BT RAMAT IR OH
afga % g7 & g servae 2 ver 2
7X fox 9 wvEe WA & B s
wfea F g fgmraE & W
g & wrax fran ) fergrardy o# g

(Time bell rings)

WD A HH T T
Ao dzw AN H L

/

oAt AT smTe @ (3w
FEO AREAN) : IJURAEAE Ffed |

=\ gaa A fag © mF 99 savra-
oA S, 39 W 4 FAIR AT A F ST
G FIAT 0 T Uz AT FUFE
Area §1gd, Faed f& i frad
am e HwmY & cEd g Ay §
ag WY T Frgar § ir gw agi mifcamz
F WAL | FT A FH FWS WA F,
forgn & woEr A ®, ww #r qfF
FIT H TAAT &0 0 GW AfET FW W)
et a3 ag a8 war fF @i Jraw F
I AT AT 9rEEAT efewr iy
F WETT FT BH G AT AT 39 H 0%
FHTAA T @11 O T ¢ 38 ¥ g fomr
a1 1 e 8w few €1 ag wwr
T AT | 37 3741 Bigl BIET arq feqy
% FUX TS STV &7 ST F AN AT FEY
g 6 ag fro oF wew a1ew fafarex
7T 395 af@ w50 sfqwa a9
¥eal ox 31 &1 SuEwmewm oY, ¥
¥ ooy AT+ mTeamoy gEd @
FEAT ATgar g 5 7 ag AT #XF fF wmg
&T gg AT aR 799 F7 8, a9 Tieh
FT AT

ST AT T RFTN  FW Y T q
98 I ST HA T af H/T T |
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o goow fag . ag & ®w oW
AUATT AREATE | 59 AV 3gT weq AT,
FG TWHAT AT £ A § | afFT o
AT AT T=fadl #1330 W §

HF AT AT § UF 919 W FEAT
W7 g ag Fgm i gfaon & ofafers
AT E AT & 1 gAY qTEF F o Wdo ;o
H T FY OHIT T AT F FRO 6T 96T,
a5 foeT &1 a3 AdY aweT gew-
HeAT TFIT | 791 THST 7 FIF FATL
IO T AT FT g7 FAT I12Y T
AT FT Fq(AG FOF FIET ARE T ArfE
ag qF T wd | AT HqTAHA HTIHRT
gfa #aT #T € & | gwF A Avafg
FICET § 22 g0 727 THIFT L &7
| ®F FAWT | AU T A1T BT AAFA
2 0% 39 % W9 731 2| W AR
A § 3 & I e fasmr
wfz e & =92 & e ahm @ gfem
I * faeg &9 a@m @ A1 9 & AT
A § AR F1 WHTEAT FO0
78 F1E aFT -4} § e #7 ) Fg A
T ATE 7T @ 5 A9 T TG T A
I A few 9 5-5 muwE s
ST A 4-5 faT 3 are wAE AR
W farsmr 1 ge g @1 oA
T A I\ & Fgv sHmA e faar Aiv
g | g A WE U RS AT
T, I 9T F1T FAEIE AT | fET oAt
a7 Afsfamdr 7 ana #7711 sfsford
F A FIA ATAN § F qEAT ATEAT
ITAATERY WERA WY F ARG &, fF
3 AW AT g 97 Afw Tenfa §
o9 7§ WAl FIE F @A @I AT,
3H AW FI WY WA 1 & qTHA TS
FE T W g & fgeng A g€ fe o
7o Al &1 fE & g ™ 7 )
o1y ¥ ¥4 fazgr T g | aFafag a@ «
w1 3% fazgr #3 faar o9 wA-Aw A7
7 faggy o< feor 1 oo Haw Al &
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gfefoad § sr 1 A< fam 9z @ 7w
sfefoad it F2 FF %1 13T F97 3 0
formg & a1 MNA & amA W9 o
oy oft fgadr @@ 7 1 gmEr &
7g 9@ g gt & Ia @ F R
femnd & #Iv) swar ol ST ad
FeEr H{IgT A I N 6
garly  widEw  feewdr @, gw
mithgs  qd® T gEd  FwEn
ML e FE FHg Fen fod am
SUIECE O (RO B S -
Ffrwr FF ] AT TN ATH AT
qg% 9dq & @7 a¥ fAaq T GF
fr we & faegw wg & W § 4
gy fEawdr ggr sadr @

(Interruptions)

IqAWEAT  WERA, H ANMF
g zadt wigAr Fwar g fFozw
Ay FT W Iv9 @I g SO AF
g1 @ =ifgr | @=E @Sl a%
e Nfafeasr wz o\ gTwar H
w1 o fEEY 9v gy SN FT
wFewl gaEr, fEr & 9§ gHw
TF I W FE 9T HAT TF
aaT, ag w2 fgma &1 F@ ad
¥ 1 4% &1 oo Sga gw g g
IR 1 W 48 FET 4 (% FHw
Fomoi, FHOW daEy, sy fEEr A
qF A & ar ot FAgT deTaA |
AT Ag FHAT WET K A AT
faar & 1| f&T ww ow FHwR R/
AHET I AT aee & feers FWe
¥ ALY o, IW arfyw @i Wy
31 uF aww & oww FEwe faegr
FT W 2 AR UF qIE FHIA 3T
@ T oag 7 quw § aff wwn fF
Fgl AU ST AR g AR fF
FOF ¥ FW FIAT ATEA g 0 X
N oga Tt WAT FET Wigal g oA
yreal st & f& ag ear e2.



223_‘{ . Budget (Gqﬁr‘qli

[ gaar . fag]

FUT dWT F g, @F qf@r &
VW oA gw qfE@ #
femr mg FAEY ) FE WG IR
ST W ARET gW AT WEd 3
yfeA zaar "EA wfge R OEY
CIGHIE R L I S o v
g & oA g S,
RN F AT [T AT g, a8 AT
gl & AT qifafers #e qv @ feg,
garAql § afsw, s@et # afeq )
TAY gEFMIT WEYW AT & | aw
FAET Y AT ]

DR. V. B, SINGH (Uttar Pradesh):
Sir, probably I am the last speaker
of the day, but I am not going to say
the last word.

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): We will be sitting
upto 6 P.M. After you Kamalanathan
is to be called.

DR. V. B. SINGH: I do not stand
to congratulate the Finance Minister,
who is not present in the House, on
converting the Budget as an instru-
ment of deversing the priorities given
by national movement ang embodied
in our Five Year Plans since 1956.
The Budget is the first attempt in

denouncing the nationa] heritage of .

growth and social justice through
planned economic development, of
which the basic industries constitute
the core, as without th-m moderni-
sation of agriculture, which means
mechanisation, chemicalisation and
energisation, is not possible. Under
ithe planned economic development
that the country has evolved, it has
not been a question of industry vs.
agriculture, but both together.
Industrial growth also has been clearly
discussed in the Five Year Plan docu-
ments as integrateq growth of the
heavy, light, small-scale and cottage
industries. Any statement to the
contrary is just the opposite of truth
and a demonstration of either ignor-
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ance or Goebellian propaganda c«r
may be both against the basic eco-
nomic philosophy that the country
has inherited from the national move-
ment and has enriched it under the
leadership of Pandit Jawaharlal
Nehru.

In addition to the boost given to
agriculture through land reforms in
the Second Five Year Plan, 30.8 per
cent of the total Plan outlay was
allocated to agriculture and com-
munity development and irrigation
and power. Those who have any
doubt should read pages 51 and 52 of
25 of the Economic Survey  (1976-
77) prepared by the Janata Govern-
ment, there is g tribute to the previoug
Government. It says—and I quote:

“Thus, the f‘ctal aocation  for.
development of agriculture in the
Annual Plan for 1976-77 wag est:-
mated at Rs. 3471 crores as against
Rs. 2565 croreg registering an
increase of more than 35 per cent.”

Again, there is priority for giving
boost to the agricutural sector. The
current Economic Survey acknow-
;edges it on page 35—and I quote:

“According to provisional data
available for the year 1976-77 gross
non-food credit recorded an increase
of Rs. 1667 crores as against the
increase of Rs. 1140 crores during
the previous year. Of this, Rs.
787 crores, or 47 per cent, was
in respect of priority sectors inclu-
ding small-scale industry, agricul-
ture ang other neglecteq sector..”

This was the priority given by the

previous regime to agriculture.
Against this background, the claim
of the Finance Minister that in the

first Janata Budget, agriculture has
been given priority, since 17.6 per
cent of the Plan outlay for 1977-78
is allocated to agriculture including
water and. power development, is
unjustified.
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It is a well-known fact that the
Fifth Five Year Plan has been em-
phacising that the priorilies in the
Plan are food, [fertiliser and fuel.
But with the reduced budgetary allo-
cation over the last year to mines
and atomic energy, as iy revealed in
Statement I1II for the Plan Budget
for 1977-78, the power generation
will be retarded and the accelerated
investment in tourism will help the
forces of subversion, because it ig the
growing opinion among social scien-
tists that tourism is an industry for
subversion from abroad.

The Janata Government has in-
herited, in legacy, a buffer stock of
food, unprecedented reserve of foreign
exchange, 10.6 per cent rate of indus-
rial growth and,therefore, it is not
correct to say that the industrial
growth has been sluggish. This has
been made possible because of the
excellent performance of the public
nector, conceded in the Economie
Survey on page 29, and, in spite of
the poor show of the private sector,
the infrastructure of steel and power
bui't during the last 25 years and the
Green Revolution which has helped
us more than double the food pro-
duction after Independence.

With such a strong base a powerful
economy can e built. Of course,
there are fluctuations, there are ups
and down—that can’t be denied.

The Janata claim for rural employ-
ment is deceptive if it is not meant
to be productive. In the Fifth Five-
Year Plan it has been emphasised that
it is possible. With 18 million tgnnes
of buffer stock of food, to employ
millions of people on the basis ot
payment in kind to make a garland
of riverg through canals which will
be multi-purpose, but primarily a
source of irrigation, which will lead
to triplecropping and labour-inten-
sive employment in agriculture would
have been a massive programme of
employment. In my hand I have the
statement of Mr. Lionel Stolern,
French State Secretary for Manual
Employment which was made on the
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7th of March, 1977 in Paris on the
question of employment, and there
he concedes that even in an advanced
country when the rate of growth is
moderate, say, three to four per cent
—ang we have 3.5 per cent—employ-
ment ig not possible unless a struc-
tural change is brought about in the
economy—and this is more true of
developing countries like India, What
does he say here? ] quote:i—

“What we have to do, in fact, is
to come up with an answer to the
following question: How, with a
given growth rate can .one envisage
an active Government policy of
adjustment as between the demand
for and supply of employment. In
other words, it is a matter of
analysing the structural determi-
nants of employment and unemploy-
ment in order to identify the courses
of action.”

But in the present Budget we find
nothing of the kind. In the name
of kisans kulaks are being pampered
at the cost of small and marginal
farmers and total neglect of the
State Farms Corporation. The uplift
of the landless is not conceived.

The Vice Chairman (Shri Loknath
Misra) in the Chair,

Shri C. Subramaniam, the former
Finance Minister, in the other House
and Dr. N. V. Gadgil in this House
had appropriately pointed out the
dangeroug consequences to the Indian
economy of the concessions given to
the corporate sector. Therefore, I
do not want to repeat those argu-
ments. But it is necessary to point
out that the nonpoly houses are being
encouraged in many ways. This is
not the Gandhian path. Provision for
the amalgamation of sick units will
naturally lead to Matsaya Nyaya or
the logic of the Fish. This means the
bigger fiish will eat up the smaller
fish in spite of the MRTP Act This
will also gradually lead to the de-
nationalisation of the National Tex-
tile Corporation and put the Direc-
tive Principles of State Policy upside
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down, as it will lead tn concentra-
{ion of wealth.
The restricted import of capital

goods and reduced excise duties on
power tillers will kill the incentive
for indigenous growth.

Since capital goods are primarily
produced in the public sector, in the
next Budget the Finance Minister
will declare them to be inefficient and
in hig third Budget he will propose
that these public sector undertakings
be handed over to ‘efficient’ private
enterpreneurs like that of Mundhra.

There wag much talk of Mahatma
Gandhi  during  the elections.
Mahatma Gandhi will be mentioned
in speeches and quoted jin seminars,
but he is nowhere 1n the Budget.
His idea of simplicity and austerity
is not reflectegq in any policy con-
taingll in the Budget. Concession
to T. V. and tape-recorders of certain
vl ue will only lead {o ‘demonstration
effect’ which hag been decried by
the Finance Minister in his Budget
speech.

No indication is to be found as to
how domestic savings are proposed
Lo be augmented. More of contri-
butory social securily programmes
and larger coverage of the workers
and non-workers, 1s a sure method

of mobilising small savings. But
there is no mention of it.
One expecis the Finance  Minis-

ter to explaip the premises on which
he concludes that his borrowing of
Rs. 800 crores against the foreign
exchange reserves from the Reserve
Bank 1s not a disguised deficit, because
if the foreign exchangeis going to bhe
used for the import of consumer goods
like watches, surely, demestic pro-
duc'ion, employment, investment and
know-how will suffer and there will

be inflation. The Finance Minister
has started the process of reversing
the maich of independent India.

[ RAJYA SABHA ]

]

- 1977-78 228
Will it be allowed by he janata? My
answer is: No.
SHRI M. KAMALANATHAN

(Tamil Nadu): Mr. Vice-Chairman,
Cir, first I thought of speaking in
Tamil. I was being forced to speak
in Tamil because, though Ministers
tke My .Advanj and others know
English, they are giving great impor-
tance to Hindi. Even this morning
in the Lok Sabha there was a problém
when some of us started putting
supplementary questiong in  English
and Mr. Raj Narain replied only in
Hindi. The accepted convention is
that if we put supplementaries in
English, we are expected to get ans-
wers in English. But that was not
there. So, sir, I thought of speaking
in Tamil. But there is no arrange-
ment here to translate my Tamil
speech into English. When 1 contac-
ted the office, they told me that there
was nho Interpreter for Tamil. I
hope the Leader of the House will
look into it.

AN HONOURABLE MEMBER:
Yes, the arrangement should be
made.

SHRI M. KAMALANATHAN: Then,
Sir, this Budget, ...

AN HONOURABLE MEMBER: On
a poiit of information. Is there not
a tap-recorder so that it can be
recorded now and got translated
later?

THE VICE-CHAIRMAN (SHRI
ILOKANATH MISRA): Any speech
made in the House is tape-recorded,
and therefore whatever is necessary
can be done. But what he wants 1s
simultaneous translation from Tamil
into English.

SHRI M. KAMALANATHAN: Sir,
1 can speak in Tamil now; the speech
may be translated tomorrow. I seek
the permission of the Chair.

DR. V. B. SINGH: That permission
should be given. That is our request.
Tamil is one of the recognised nation-
al languages.
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THE VICE-CHAIRMAN (SHRI
LOKNATH MISRA): Permission is
always given, but the difficulty is in-
finding the interpreter at this parti-
cular time.

DR. V. B. SINGH: The translation
can be done later.

5 p.M.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): The arrange-
ment is, 1f you speak in Tamil now
and submit English translation of
your spcech, then it will be published
in the official record, but if you don’t
gwve its translation and speak in
Tamil only, then probably, the speech
in Tamil cannot go on record.

SHRI M. KAMALANATHAN: Why
i5 the privilege denied now?

THE VICE-CHAIRMAN (SHRI1
LOKANATH MISRA): That is a
question which can be gone into by
the General Purposes Committee
later on. This cannot be deciled on
the forum of the House.

SHRI SANAT KUMAR RAHA
(West Bengal): If the tap-recorder
is there, it can be translated for
recording in the proceedings books.

THE VICE-CHAIRMAN (SHRI1
LOKANATH MISRA): I think that
could also be done.

SHRI-M. KAMALLANATHAN: Then
1 will speak in Tamil, Sir.

*Respected Vice.Chairman, Sir, the
Finance Minister said in his Rudget
speech that because the time at their

disposal was short and because the
Planning Commission had been re-
organised and they could not have

proper consultations with them, he

could not present a Budget which
would completely transform  the
economy of the country. Not only

that the Prime Minister, Mr. Morarji
Desai, who spoke a little while ago,
also said that the time given to them
for preparing the Budget was only
three months and in these three
months, they could not prepare a
*English

Tamil,

translation of speech 1n
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Budget which would meet all the
needs of the people of India. And he

said that in the next year, they would
be able to present a much better Bud-
get. I accept these reasons and so I
will not try to fing fault with the
Budget but will only give a few sug-
gestions. In the manifesto of the
Janata Party and in their speeches
during election time, the Janata Party
leaders were saying that constructive
programmes for the benefit of agri-
culture and those engaged 1In agri-
culture, who constitute 80 per cent

of tho population of this country,
would be taken up.
AN HONOURABLE MEMBER:

Please talk in English so that we

can understand.

SHRI M. KAMALANATHAN: Sir,
regarding agricultural inputs, the
present budget is silent, There is
no mention about the reduction of
prices of fertilizer or pesticides. It
is more important that the Govern-
ment takes care to reduce the prices.
The Finance Minister has announced
a reduction of 5 per cent in excise
duty on power-driven pumpsets. It
hag been reduced from 10 per cent
to 5 per cent. This reduction is not
going to make any visible impact in
Tanmil Nadu. The DMK Government,
during 1ts 9 years’ rule, energised
about 770,000 pumpsets. Now that
is one-third of the total pumpsets in
India. Now, we have to give connec-
tions to about 1,63,000 pumpsets.
But if you want connections you have
to go to the Ground Water Cell and
get a Clearance certificate. Unless
the clearance certificate 1s produced,
they won't give any connection to
any pumpset. Sir in tic last one
year no pumpset was energised be-
cause the experts have given a report
that the ground-water level has
gone down and they have to main-
tain that level. In order to maintain
that level, they cannot give any new
connection, and if connection 1s not
given, there is no use of giving this
reduction; the poor agriculturist is
not going to be benefited by this.
In Tamil Nadu, for information, we
have cxhausted all the resources, and
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we have depend only on the ground-
water. According to the experts we
cannot ufilise ground-water,

What is the alternative then?
There is the Cauvery water dispute.
So far it has not 'been settled. My
Lumble submission is that unless you
nationalise all the rivers, you cannot
settle any inter_State river dispute.
Sir, in the consuitative Committee on
Tamil Nadu Legislation, ~when we
raised the question about the utilisa-
tion of Kerala river waters, which
are mostly unutilised, it was said
that they have set up a committee.
I do not know what the committee is
gomng to do. If the rivers are
nationalised, we can get water from
Kerala, Karnataka and AndHra also.

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
You mean, centralise? ,

SHRI M. KAMALANATHAN: Yes.
The very super-structure of ihe
Janata Party stands on the found-
ations laid by the poor people, and
these very people have been taxed-—
I meapn the tax proposal on  biris.
The money expected to be realised
from thig tax on cigarettes and hiris
is Rs. 45 crores. 1 would earnestly
appeal to the Government to with-
draw the levy on biris,

SHRI BIJU PATNAIK: It is only
one paise per packet. Still they
will vote for us.

SHRI M. KAMALANATHAN:
While welcoming the special provision
of Rs. 5 crores made for the Neyveli
Lignite Corporation for a lignite-based
power plant with a capacity of 200
MW to augment the power supply
position of Tamil Nadu, I would like
to bring to the notice of the Govern-
ment the Hoganekkal hydel project
and the Kalpakkam project. Side
by side they should also be taken up
to ensure continuity of power supply
and to avoid periodical power cuts
in the State. I shall be glad if the
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proposed super-thermal plant is set
up in Tamil Nadu. So far as the
Salem Steel Plant is concerned, the
Budget provides for only Rs. 13 crores.
This will only go towards establish.
ment expenses and, maintenance of
the plant. There should be more
allocation for this project so that it
can achieve the purpose for which it
has been started, namely to provide
employment as well as to produce
steel which is necessary for the coun-
try., On the Sethusamudram projact,
the Government has not made any
mention., The Government should
take immediate steps to initiate action
on this.

Sir, a newly elected Government
is going to be formed in Tamil
Nadu by the AJADMK  Party.
Yesterday, my hon. colleague, Mr,
Lakshmanan, mentioned about the
delay in the forming of the Ministry.
The Centre has to intervene in the
matter. Even though a party has
been elected to form the Government
vet President’s rule is there. What
is the reason? This must be taken
care of.

Sir, during the election, the
ATADMK leader made so many pro-
mises to the people. He saig that if
he wag elected to power, he would
reduce the postal rates, especzially the
rates of post cards and envelops. I
do not know when the leader of the
AIADMK became the confidant of
the Janata Party to give such a pro-
mise. (Interruption) The AIADMK
leader, Mr. M. G. Ramachandran,
during his election campaign, pro-
mised that he would reduce the
prices of the post cards and envelopes.

SHRI SUNDER SINGH BHANDARI
(Uttar Pradesh): A local delivery
system?

SHRI M. KAMALANATHAN: If
my hon. friend, Mr. Fernandes, does
not oblige him, is the ATADMK Gov.-
ernment going to subsidise it? If so,
from where are they going to
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generate the funds? It will mean
increased taxeg for the poor people
in the State, particularly when the
State’s share in the Budget is six
paisa in a rupee.

The AIADMK also promised that
there will be no one in the State who
will be poor. Mrs. Indira Gandhi
was also raising the slogan, only
garibi hatao, This gentleman says that
there will be no poor man in Tamil
Nadu. He promised that all the
villages will be abolished with the
help of bulldozers and townships will
be put up. I do not know from where
he is going to get the money. May
be, we the Tamil people, are going
to be taxed or you have to provide
funds from the Centre. ...

SHRI BIJU PATNAIK. Communise.

SHRI M. KAMALANATHAN: Yes.
Then, Sir, have you ever heard a
political party having some tunds for
the party being taxed by the Income-
Tax Department? DMK is also a
political party. Last year during
the emergency income-tax  officials
levied Rs. 13 lakhs or so fowards
income-tax on the party fund....

SHRI BIJU PATNAIK; On party
funds? ~
SHRI SUNDER SINGH BHEAN-

DARI: Was it on interest earned?

SHRI BIJU PATNAIK: Wag it on
the income earned on innvestment of
the party funds?

SHRI M. KAMALANATHAN: No,

it was the fund collecteq from the
public. . .,
SHRI G. LAKSHMANAN  (Tamil

Nadu): He got Rs. 56 lakhs and we
deposited the entire party fund in
the Indian Bank. Angs the Income-
Tax Department wanted Rs. 13 lakhs
towards tax. Negotiations are going
on, discussions are going on between
our party and the Income-Tax
Department. ..
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SHRI BIJU PATNAIK: I assure
you that the Government will look
into it. ‘

SHRI M. KAMALANATHAN: Sir,
no single man in Tamil Nady realizes
that there is a Government being
run by the Janata Party at the Cenire.
Wherever you go—to a school, to a
College, to a bazaar or even to Gov-
ernment offices—you still see the for.
mer Prime Minister’s portrait and ihe
20—point programme. Even jn the
Secretariat you see this thing. They
have not removed those things. Last
week I went to meet the Governor.
At the enterance there was a large
photograph. That was a meeting ad-
dressed by Mrs. Indira Gandhi on the
Marina Beach during the emergency.
I askeq the Governor why the photo
was still there. But his reply was
in the negative. Some ten days back
I went to Jolarpet railway station.
At the Jolarpet junction I saw the
photograph—til] today it is there—of
Shri Kamalapati Tripathi. ..

SHRI G. LAKSHMANAN: Not of
Mr. Dandavate?

THE MINISTER OF RAILWAYS
PROF., MADHU DANDAVATE): My
face ig not that charming.

SHRI M. KAMALANATHAN:
When I enquired of the Station Master
why the photo of Shri Kamalapati Tri-
pathj was stil] there, he said, I
received orderg to put up that photo-
graph here, but I have not received
any order to remove it, and unless I
receive orderg to that effect how can
1 remove it? That was the reply 1
got from the Station Master. You
were all aware, on January 31 our
Government was dismissed. We were
taken to jail; we were in ijail for one
year. My dear colleague Mr, Chitti-
babu, was beaten to death in the
jail itself. We faced so many atro-
cities committed by the then Govern-
ment. We thought Janata Party
would come to power and we would
get some relief. But I do not know
why you have turned blind and deaf.
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There are criminal cases pending
against Mr. Katunanidhi—not the
wheat scandal—under 307 it is some
murder case; and so many other cases
are pending. No case has been with-
diawn so far. But sl the same time
against Mr. Badal who was the former
Chief Minister of Punjab—now he
has gone there again as Chief Minis-
ter—there were some cases filed; some
commissiong were appointed; judge-
ments were there. Yet, all of a
sudden you haVe withdrawn those
cazes, . AL v

grrovoe) adf 1o

You have totally exonerated him.
Why the. same treatment was not
given to us? Why adopt this double
standard? Even a common man will
ask you about this. I would re-
quest Prof. pandvate to talk to his
Prime Minister and get the Justice
done in our case also. ..

SHRI SANAT KUMAR RAHA
(West Bengal): People shoulg go to
the court to get justice.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): You have
taken more than your time. You
have taken 20 minutes.

SHRI 'Y MV 7 KAMALANATHAN:
Thank you, -2#77 .

cHIow ow.
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SHRI BIJU PATNAIK: If here are

ngo more speakers you can adjourn the
House.

THE VICE-CHAIRMAN
LOKANATH MISRA):
one or two Members.

(SHRI
There are

SHRI BIJU PATNAIK: Nobody

.wisheg to speak. You 'may adjourn.

THE VICE-CHAIRMAN  (SHRI
LOKANATH MISRA): If that is the
feeling, I have no objection.

SHRI G. LAKSHMANAN: Normally
you will call on a Congress Member
to Speak. There should be at least
ten people here to listen to him.

SHRI BIJU PATNAIK: We can
adjourn.
THE VICE-CHAIRMAN (SHRI

LOKANATH MISRA): If that 1s the
feeling of the House, we can adjourn.
The House now stands adjourned
till 11 AM. tomorrow,

21595 171 SRR A S by bt
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Thé House then adjourned
r,b Lis ¢ «_*at

seventeen  minutes past
five of the clock till eleven
of the clock on Fnday, the
24th June, 1977,



